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'HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar General at Jammu)
% X KK ¥ X

Subject: One day sensitization Programme for referral judges on the
topic “Mediation & Role of Referral Judges in the Process
of Mediation”.

ORDER

No: 2| el 2 \\RQ(M. Dated: | S’MW
The Judicial Officers as per Annexure “A” are hereby

nominated for participating in the One day sensitization Programme
for referral judges on the topic “"Mediation & Role of Referral Judges

in the Process of Mediation” scheduled to be held on 23.03.2024 at
J&K Judicial Academy, Jammu..

By Order.

5124

(Shahzad Azeem)
Registrar Genera_l

No: Lb“)‘%gmglbfﬁﬁl/@ b- Dated: IS! “sgw‘a}'(’.
Copy of the above forwarded to the:-

1. Pr. Secretary to Hon’ble the Chief Justice, High Court of J&K and Ladakh.

2. Secretary to Hon’ble Mr./Mrs. Justice

................ For kind information of their Lordship’s

Registrar Vigilance, High Court of J&K and Ladakh.
Director, J&K Judicial Academy, Jammu.
5. Coordinator M&CC, High Court of J&K and Ladakh.
......... .........for information and with the request to inform
all the nommated officers, accordingly.
6. Pr. District and Sessions Judges of Jammu/Rajouri/Kathua/Reasi/Samba/
Bhaderwah/ Ramban/Udhampur
.................. for information and with the request to inform
all the nominated Members, accordingly }
7.CPC e-Court, High Court of J&K and Ladakh, for information and with the
request to upload same on the official web site of the High Court.
8. Incharge Library, High Court of J&K, and Ladakh, Jammu/Srinagar, for
information and maintaining the record of the same. :

9. Order File.
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Registrar General
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Annexure ‘A"

S.No | Name of the Judicial Officer Designation/ Present
Mr./Mrs. Place of Posting
1. Verinder Singh Bhau 1st Addl. D&S],
Jammu
2. Mehmood Ah. Choudhary Addl. D&SJ, Rajouri
3. Kusum Lata Pandita Additional District and
Sessions Judge,
Kathua.
4. Deepak Sethi Addl. District and
Sessions Judge,
Jammu
5. Pardeep Kumar Addl. Judge family
» Court Jammu
6. Archana Charak CIM Reasi
7. Anjum Ara CIM, Jammu.
8. Swati Gupta CIM, Kathua
0. Preet Simran Kour CIM, Samba
10. |Umesh Sharma Sub Judge,
Bhaderwah
11. |Raj kumar Sub Judge, Ramnagar
12. | Meyank Gupta Municipal Magistrate,
Jammu .
13. | Deputy Kumar Sub Judge, Nowshera
14. | Sandeep Singh Sen Munsiff R.S. Pura
15. | Ms. Kamiya Singh Andotra Munsiff Kalakote
16. | Ms. Suhasni Vasisatha Munsiff Sunderbani
17. | Tarun Mahajan Munsiff, Jammu.
18. | Ms. Neena Thakur District Mobile
Magistrate (T) Kathua
19. | Ms, Poonam Gupta Addl. Special Mobile
Magistrate, Billawar
20. |Lakshay Badyal Munsiff. Katra
21. | Mahavir Singh Munsiff Ukhral
22. | Ms. Deldan Angmo Sub-Registrar, Jammu
23. | Manmohan kumar Munsiff, Banihal
24. | Vishal Bharti District Mobile
Magistrate (T)
Udhampur
25. | Rekha Sharma Munsiff Chenani




